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ORDER 
 
 
 Written Submissions have been filed by the learned counsel 

for the Appellant in Appeal No. 163 of 2013 and Respondent in 

Appeal nos. 128 & 128 of 2013. 

 The learned counsel for the State Commission and the 

learned counsel for the Appellant in Appeal nos. 128 & 129 of 2013 

seek some time to file their respective comprehensive Written 

Submissions. Accordingly, they are directed to file the same on or 

before 29.09.2014 after serving copy on the other side.  

 Post these matters for Reporting Compliance on 01.10.2014. 

  

 
(Rakesh Nath)           (Justice M. Karpaga Vinayagam) 
Technical Member      Chairperson 
 
ts/js 
 
 
  


